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'I'M Lok Sabha met al 
Ele,en of the Clock 

(MR. SPEAKER in the Chair) 

MR. SPBAKBR : Yes, Professor 1 How 
are you? Are you ina fighti ng mood or 
a cooperative mood? 

(interrupliolll) 

SHRI SATISH AGARWAL (Jaipur): 
Today is Thursday. So today ~c are nOl 
going to raise any issue. 
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THE MINISTER OF STATE IN THB 

MINISTRY OF RAILWAYS (SHRI 
C.K. JAFFER SHARIEF) : (a) Yes, Sir. 

(h) The provisional daily average 
nllmbi.~r of wagons It lIot tcd has been 13228 
wagons ill terms of 4-wheclers. during the 
current tinancial year, the ttv,"~ .. age daily 
londing being IJ 639 wagons. 

(cl Some of the wagons supplied are 
not utilised by the Coal Companies within 
the free time allowed for loading, resulting 
in wagons being detained with accrual of 
demurrage. 

(d) The demurrage paid by the Coal 
.Companies from 1.4.1983 to 29.2.1984is 
about Rs. 1'73 crores. 

(e) and (f) The number of wagons 
allotted and supplied are, by and larle. 
sufficient Co meet the requirement of Coal 
Compannif'~, provided they avoid severe 
seasonal fluctuation in their demand for 
wasons. 
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SHRIMATI KISHORI SINHA: I 
) want to know it the Railways allot walons 
on time in proportion to the demand of 
tbe different coal companies. Secondly, 
would like to know if the Coal India 
have said tbat if they sct a lood number 
of wagons they can reduce the coal stocks. 
I want to know if the Government know 
this. It so, what is the reason behind 
this complaint ? 

SHRI C.K. JAFFER SHARIEF : Wagons 
are allotted according to the requirement 
of coal companies. They place the 
indent according to their requirement 
and we make the allotment. The figures that 
I have show that the Railways have never 
failed in meeting the requirement of the 
coal companies in any of the areas. If 
the hon. Member has got any specific 
area in mind, I can find out about that. 
Except Singareni where coal workers are 
on strike and there the possibility of 
complaint may be there for which we are 
Dot responsible. but they arc responsible, 
no where else there is any complaint. 

SHRIMATI KISHORI SINHA: Coal 
India Limited has made this complaint. 

SHRI C.K. JAFFER SHARIEF: We 
ba~e received no such complaint. We 
have been meeting the requirement. 

SHRIMATI PRAMILA DANDAVATB : 
The demmlll"agc paid by coal companies 
according to the Minister's anS'Ncr is 
Rs. 1.73 crores for not utilising the wagons 
for loading during the free period. The 
wagons are being used for transporting 
coal from coal companies to different 
companies which require coal. What are 
the norms for allotment of wagons and 
i,n how many cases out of turn allotment 
of wagons hav~ been made since 1980? 

SHRI C.K. JAFFER SHARIEF: I am 
sorry. I do not have the information 
which the hon. Member is asking. So far 
as the allotment is concerned, that is done 
according to tbe indents. But the primary 
responsibility is to meet tbe requirement 
of the priorily sector like power houses, 
washeries, steel plants and so 00. About 
out of turn allotment, we are not doing 

that. But if an industry which is sick and 
where employment potential is hiBh, suBers 
from want of coal, there nothing bars us 
to give out of turn allotment unless one 
is guilty, of moral turpitude. So far as 
rhe other information that the hon. 
Member has asked. I require separate 
notice. 

SHRI M. RAM GOPAL REDDY: 
My question is not directly connected with 
the main question. 

MR. SPBAKER: Is it by any chance 
indirectly connected with it '1 

PROF. MADHU DANDAVATE: He 
is likely to connect sugar with coal. 

SHRI M. RAM GOPAL REDDY : 
How is it that the two ladies secured 
the first place today ? 

MR. SPEAKR: That is the monopoly 
business. 
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SHRI C.K. JAFFER SHARIEF: Sjr. 
we normaJJy • carry the coa I from the 
railhead and not from the pithead. As 
you know, to avoid pilferage. the type of 
wagons that are being used is different and 
in thc vnlncrable areas where' the pilferage 
is likely to occur. the GRP and the. RPF 
also escort the goods trains. There are 
no complaints regarding loss quantity of 
. receipt of the coal at the otber end for 

which the coal is taken. If there are any 
specific cases the bon. Member can refer 
to tbese. 

PROF. AliT KUMAR MBHTA: Sir, 
there arc complaints every day and in 
order to check this pilferage, I wanted to 
know whether he wi II agree to transport 
the coal at the responsibility of the 
Railways without any sizeable loss? Tbe 
hone Minister }tas Dot answered this 
at all. 

SHRI C.K. JAFFER SHARJBF: As 
a transporting agency, as long as we take 
it to the destination, the responsibility 
is ours. With regard to the earlier mention 
that the hon. Member made ... 

(Interrupt ions) 

SHRI AJIT KUMAR MEHTA: Do the 
Railways take the responsibility of trans-
porting the coal withou t aoy shortage? 

SliRI C.K. JAFFER SHARIEF: 
Certainly. If there is any shortage. they 
will prefer claims. If somebody does not 
receive th: consignment, he will prefer a 
clajm and then we pay for it. 

So far as the cbarge tbat is attributed 
that we blame the Coal Department and· 
the Coal Departm'!ot blames the Railways. 
tbat does not arise because we believe 
in' one gcvernment and we mu tually 
coop~ratc and work tOlother. Thore .is no 

question of throwing any blame on the 
Coal Department 
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THE MINISTER OF STATE OF THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL. WBLFARE 
(SHRIMATJ SHEILA KAUL) : (a) The 
Festival or India was Organised in U.K. 
jointly. by the governments of India and 
Great Britain from 22nd March to 14th 
November, 1982. No sucb Festival was 
organised in any other country during tbe 
three preceding years. 

(b) The total expenditure incurred 00 
the ··Pestival of India" jn U.K. during 
1981 .. 82 and 1982-83 was R.s. 1,76.85,456.23. 
The details of this expenditure a~~ as 
follows :-

I. Exhibitions 
2.. PerformiDI Arts 

RI. 93,57,891.23 
Rs. 46,46,717.00 




